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GOVERNMENT Of I NOlA 
CENnAl SOARD Of DIRECT TAXES 

NEW DelHI: DATED THE 7th June, 19S5, 

NOT I f I CAT ION 
(INCOME-TA xl 

Na, t.fLro (f .Na.1B7/4/84-IT(AI): In e xercise at the pawero 
aonfarred under eub-eection (1) af Section 12, af the Income­
tax Act, 1961, the Cantral Baard at Diract Taxes, makee tha 
rallawing amendment to it. Natification Na,5893 dated 2.7,.1984. 

2. The Commission8~ .r Income-tax, Andhra Pradash-I 
at S.N •• 2 ahall have ganaral pewlr .t survsy in respect .t areas 
temptis •• in the jurisdiction .t Cemmis sionar .f Income-tax, 
Andhra Pradash-II and III within the municipal limits af City 
.t HydBraba •• 

3. Thie notification shall take effect fram 10,,6.1985. 

~ 
( R. K. TEWARI ) 

UNDER SECY.CENTRAl BOARD Of DIRECT TAXES 
To 
Tha Manager, 
Gevernment or India Press, 
Ring Raad, Mayapuri Induetrial Area, 
(Near Rajouri Garden) t Neu aelhi.· 

eepy to:-
1. All Commissioners or Inc.me-tax. 
2. Directors of In •• (IT)/(R&S)/(P&PR)/(Inv.), Ne ... Delhi. 3., Director af D&M Servius (Incomo-tax). 1st floor, Aiuan-a-
Ghalib. Mata Sundri lane, Ne .. Delhi (5 copies)" . 
4. All Offitars & Sections .f I.T.Wing .f C.S.O.T., New Delhi. 
5. CamptraUar & Audihr Gan.ral ar Indiaf Now Delhi (20 copies)., 
6. Bullatin SectiDn af Dt •• ef Ins.(RS&PR}, Ne ... Dolhi (5 copias). 
7. Dire.ter .f 1raioin9, IRS, National Academy er Direct Taxes, 
Staff Collego, Nagpur (5 copies). 
8.: Shri P.K.Kartha, Jt. S.cy. t f'llnistry .t' law, Justice and 
Camp8ny Arfair. (Department or lagal Affairs), New D.lhi. 
9. The Chief Centreller of AecQunts, e.B.D. T _, New Delhi., 

10. Cte. er Ins •• Printing & Publications, 2nd floer, Hans Bhawan. 
8.S.Zahr Marg, N01J Delhi (5 copiee).j 

( ATMA RAM ) 
SECTION OfFICER 
I.T.(AI)SECTION 


